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INSPECTI(N REPORT OF SRI A.B. TRIPATHY, I.P. S.(RETD) 5 ‘ 4

$PECI AL REPPORTEUR, N HeR.Cs QI DISTRICT JAIL, K.(.'RAPUT o %
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I inspected the DistaJail Koraput on 13.1 2305.‘  i
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The Superintendenﬁ.Dist.Jail,Koraput was present alongwith‘df ‘E
Medical Officer and other staff. T . - L ;
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Prison Populaticni- : ; bs Flady 1t
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On the day of my visit the priscn population ‘ it
¥ ]
was 610, out of witich the numher of COﬂvlCtS was 487 including“' ]
.. -. "
6 female, number C£ Under Trials 201 includlng 10 females and h f
: it
. 2 civil prisoncrs.The ClaSslflCaLlon of the co%vicrs is %
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T areg & Buildings:- ﬁ o o a
[ R ' S ‘ The total area of thc Jail is 8 29 acres,out of
which the constructed area 1is abcut Ge 00 acreb.About Ac.z 00 -
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of land is availablc for agricultural aCtivities.The Superintenw {
ped anothcr ‘site adjacent £0. ‘
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“and maintenance of the buildings should not go by dofault.,.

is in good shape.
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the Jaill and raised a btautlful gradeq Most of the graden produce "
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is consumed. by the Jail inmatesa : . ' Lo
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Consumption of vegetables %frthe Jail garden sﬁould@'ﬁﬁ
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reduce the cost of the prisoners dlet If the vegetables are*sold -

0 the Jail kitthen the procecds can be utilised*for the welfare fy

.
of the prisoners This is a scheme that deserves examination in
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the Hd. Lrs.Wterever the Jail gardens are doing well%proceeds of

the vegetahles can form a Cormus fund for the welfare of tbe
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prisoncrse

while the living barracks are not eﬁercrcwded; ,fﬂ?fgf Vs

still inadequacy in'accenmodétion as the schcduledi;‘fh
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of the Jall 552 including 15Ffemales.There 15 no

there is

Capbacity o
e
preposal for ronstruction of'addltional ward in the e

Grs. may consider censtructxon of ‘an additional

sbeciftic

Jail.The prison Hd.

ward out of the upgradation grant. Most of the buildings whiéﬁ

are very old(constructed in 1908 ) are badly in need of repairs-

bq-- - s - - ,
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The bUIldlnga 1l ook dilapidated and I was told that annual repairs o

- - s o agegm N

and mainttnance are rarely taken up by the P.W.D.This being one
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of the oldest Jails ,that too lOCated in a, far away place,repairs
Y ) . . ;i --. -‘ . ‘--« x;_’_‘_;_

while uavatorzes are by and 1arge avaxlable there N

is nced for coneLruction of at least 2 addltional Lavatories for i

the prisoners. . ' ?? S ' ' L i
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There is generally no ShOftage of drink&ng

water which ls supplied through taps and tube ells There is a,

scParate femagle ward to accunmojate 15 temale prisoners.The_waqgi
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"I noticed a sbortage of sbirts and many prisoner complained f” nﬂ

'to tbe Prisoners for washing their clothes.,l; < "_'__ . J

‘is one indoor ward with 29 Beds.The overall cleanliness of the
Hospital is satisfactorye PR .‘f R

Now that the Jail beptt.ls gettlng ﬁ;ants fran Govt. of Indiaﬂ“r

e
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Kitchen & Food:-. ‘ ;' : --f S #h';
_The kitchen building which 1s very ‘old is in need

Of repair.It is also necessary to constructea dlnning platform_i |
for the prisoners The kitchen is managed by a Panchayat System .
from amongst the convict .1 visiteﬂthe kitchen and : nquired about il

the quallty of Ewod Ihere was no conplaint regandinq shortage of [f
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the diet s per the scale Mt sane. prisoncrs canpl gined of the R
\‘n- +

e ke e e+t it e 4 g e« bl

quality of dal.The scale of diet for the prisoners in CmisSa is

b ey 1 T \,"' : z
quite adequate.rﬁe Per day cOst on food Per prlsoner is aboufi _ J
I . .
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Clothing: : ' " : _ AR

Whike convicts are supplied with clothes as per-' o

the scale, the U.T.Ps.are given C¢OtheS as and wben they need. :_-_M

e —

about this.This may be 1 ocked into by the: Prisons Dlrectorate._qlc”@
- i ‘ o

Detergent po@ier and washtng soaps are given . ' '-H
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alth and Medical Ehcilities:
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There is one Medical Cfficer who is’ helped by a PR
Pharmatist.The post is ‘1lying’ vacant. The c D.M O.,has temporarily '

’

deputed a Medical Officer from Dist, qus.Hospital to the Jail.

Postlng of a regular Medical Officeriis to be expedited There
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fhe need of Hathological Examinatlon in some
hospltals in Orlssa,particularly uhG1CirCle Jails;and Distouails

is bexng highriqhted fran time. to time thhout any concretexrtsultJ
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under ﬁodernLSatron &cheme purchase of equipments snould not-" f
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. Kalahandi Districts. g _ S o - ",;“'
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JSmat,is however, needed in a pout of. Laborqtory Assistant in. eash

féirele Jail and oliad Dist, Jall. . ‘ IR S .J
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There are as many as 15 Psycniatric patlonts in Ua;;‘,

the Jail.The Psycn;atrist located at Berhampur Circle Jail is’ w?ﬁﬁ

il
required to 10ok after the patients Koraput btlng far away fran
§

Berhanpur It is very much qggessary to]post a Psychiatrist at ”4?”
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Koraglt.wno can attend to the Jgils in the old Koraput anq ztﬂﬁg,;ﬁ‘
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The Medical shects Of the. Drisoners in the N H.R. C
0

Proforma are not being maintalned in Koraput Jail I have advised
the Medical Ofrlcer to start maintainlng the . same tn respect of
convyicts only The Msdical Officer informed me- that_gonerally no
shortage of medzelnes. The cotmmon ailments of the prisoners are

p s

Mal aria, skin disease and DiarrhOQa. N

H

Under Trails: | o ‘ L . oy
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The classification of 201 Under Trials is ‘ o
. t ' i . . ' - ?,w . ' < : .. Fy
indicztced below: - - Q N ' S ro
‘ ) S CMale ' Femgle© . ¢t M
1. Less than 6 montha: 127 5: e .
2. 6 months to 1 year: . ' #28 ! 1 ;o : 2,
3. 1 year to 18 monthg:- 419 . ;% o ' ;:;;}
4. 18 months to 2 years :  fe ¢ oL G
5. . 2 years to 3_ years: ;"8 4 S
O 3 years to 5 years: f i1 — t_u'
Total: 191 10 |
It is seen that most of the Under‘Trial‘Prisoners*' i

are in the Jail for less than a year. Thtre are 10 Courts before

which the U.T.Ps. are produced for thsir trial Thero is generally

i ._—“—'h-_'—_"“h-n—-—_—_._.
no escort problem. ' - : - Lol
T e - S B
Educgtion & Wel farei~ o " X .
There is sanctioned post-of one teacher, who Q‘}'

ilmparts informal cducation to the prlsoners,Since tne Jail has a

large number of convicts, the possibility of starting some formal
literacy programme 1n the Jall to- enable the pPriscners to(pass
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H.S5.C. Examination or even Higher should be examined . apart

from literacy programme, religious and: moxaliteachjng are-ggy¢2+~ﬁ :
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througn Non-Goyt. sources. & : T LTy H
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All the Barracks have T. v.Sots and Lndoor qamea o Y

like Ludu, Chess and Carran Boagrd and outdoor -game like Volley Ball »

~ "

och
Lhere are also some VOCaulOﬂ activities like Durrcy = - o g

maklng,Door mat¢s,Ph1nyle,Tailor1ng and Manufacturing of prisoners

v

clothes. In view of large number of cowvicta there is a lot Of. . :"nf

scope to increase the v0catlonal aotivities and keep the prisoners;‘.
T e B AR T —-w-n..._', ' ‘; ]

frultfully utilised.I was told that only 63 prisoners are employed ; ‘

s e — ] ~

as workers.This numher is very small with as many as 487 convicts
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in the Jaile - oo i o o
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A canmon grievance of the lapouring-p:isohe:s'in'_ ;._.f ‘ :

‘all the Jails in Orissa including Kofaput'is'non-éecéipt of the”'5

incentive allOwances Huge arrears havapiled up in all the Jails¢ o

L the Govt.,bave not vrovided adequate anount of funds.The position 0
: v l& L] ..i«
{ has marginally improved as I was told tbmt in Koraput Jail arrears

i ﬁ"—"'-l-,

upto end of 2713 have keen cleared. AOWﬁver,exPansion of v0cational
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aCthltiEb in Korasout Jgil should receive the attention of - the _?NfJ
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i I.G. of Prisons. - 4
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II T ctmial Death.-— ' v : o . R o i
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Phere were 2 cuotodial deaths in 2031, 3 deaths P

'l- Cor * Ty
in 2772 and Nil in 2003. 411 the prisonérs dicd due to mbdical ‘ffg
III ) - ..‘ B
|
{

reasons in HOspitale ' ' .

e

. . —_ . . ' |‘|- ’ o o .-
. . . ) . . .o A

-
L™ PP

'
B e g e et + e oyan




T

I
}

P

[ X

‘12« Head Warder

;inabillty te go on leave while the appeal is pending. In view‘
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+ staff pesiticn -

The staff pesition of the Jail is given belew :-

Sl.Ne. Designation ef Sanctionsd Staff in ' Vacant pesition.
staffl strength pesitien . "ﬁL o ‘
1 2 3 . ‘ l+ " .1‘ 5 : i gl

%

1. Superintendent

2. Jailer

%s Asst.Jailer

L. Asst.Surgeoen

5. Sub-Asst.Jailer

6. Clerkecum=-Typist
7« Chief Head warder
8. Teacher ‘
9. Weaving Instructer
10. VWeaving Dyeing Mistry
11. Pharmacist

m..a._\d;\n_\_s_\..x_;_\w_\w_\..x'

13. Male Warder
14. Female Warder
15, Peon

16. Sweeper
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Wellfare gectioen ;

1. Prisen Welfare Officer 1 B Do

2. Clerk-cum-Typist S ' T ‘ o= ’
There are one vacancy in-the rank of Asst.5urgeon,

ene Clerk-cum-Typlst, one Chief Hd.Warder and 6 Male warder and

éne sweeper. Prison Hd.Qrs. may take steps te flll up the vacancles. \

T ¢ N \
i ' . : <4
N ;!

Prlseners Grievences s=- ' o

One cemmen grievdnce of the priseoners was thelr I

of the fact that the convict populatlon ls;very large, thls

R g

was a comman grievance. Experience shows that appeal liesin

- -

Court fer years . It will be unfair ta reJect a prls@ner's fAj-f : i

o
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leave appllcatlon en the-greund that appeal is pendlng « But

if there is a rule and also High Court rullng as mentloned by the
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Superintendenf of the Jail,it is necessary to examine this ﬁ

"‘""---l—“'-o--q.-._,..
1ssue and tgke steps for revlew of such decisxon.
e

. - Yaet, another canplaint related to premature release of

“the prisoners.ns many as 6 cases are 1ying with bovt. for reiease !
"'!"

of Prisoners whllc 7 cases are pendinq either with the S. P, ‘or

Pist.Magistrate of the concerncd districts The I G.of Prisons
i

‘may initiaste steps in the  State Level Review Comnittee for - .

.

: consideration ol premature release o£ the prisoners.

v

_ ‘ Che banara bisa,a prisoner has bnen languishing
} ’ - 1
t in‘the Jall for the last 29 years,lt seems he cane to the Jail

C. . 4n 1976 and bis case 1s pending with- Covt.

It is surprising to

note tbat no exp ditious stepPs have been taken either level of. |

L. ., .
\' _ Prisons.Directorate or ‘Government. _ A
; ‘ . P o T
“_l‘ ) N - II -
v ) » ) 'Prisoners, Mzta Naik, Manoranjdn Digal Pramod Ea, . :
- o
Sabu,Ganeswar Rout,sarat Ku.Naik Jagannath Meher,PUrna Ch. Sahoo,
| — |
i o Ka“ala Hulka and Budu harljan Prayed yfor transfer to other Jailf. !
| 3‘, . Thelr transfer petitions should bo sent to the l.G.0f Priscns r
1 : : e
- for consideraricn,_lit» ,
{ o :' . . ’ ‘ o 7 ] . i
!‘ ‘ . Geperal:~ The overall functioning of ‘the Jail i
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